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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

0. A. NO. 627 OF 2022

Prakash Yadav

State

...Applicant

VERSUS

of Haryana and Others

...Respondents

Affidavit of T.V.S.N. Prasad, IAS, Chief Secretary to Govt.

Haryana, Chandigarh.

I, the above named deponent solely affirm and declared as

under:-

RESPECTFULLY SHOWETH

That this Tribunal while hearing the aforesaid application on 07.02.2024

has been pleased to pass the following orders in respect of the deponent:-

g2 RR we consider it appropriate to seek response from the State
of Haryana through Chief Secretary, Government of Haryana who is

directed to file an affidavit with respect to the following aspects:-

(i) Whether Sahibi River was flowing through land owned by
private land owners in the years 1957, 1964 and 1977 or
whether the land of Sahibi River has been subsequently
allotted to the private landowners. The relevant extracts of the
Revenue Record from preceding 1957 till date be produced in
respect of the entire land now owned by the private land

owners in tabulated form with all relevant particulars;



(i)

Whether other Rivers in the State of Haryana exists in the

Revenue Record with their own land or any part of River bed is

recorded in the name of private land owners;

(i)  Whether Flood Plain Zones of the Rivers in the State of
Haryana have been notified;

(iv)

What remedial measures are required to be taken for

correction of the Revenue Record and notification of
Flood Plain Zones; and

(v) Whether the stretches of land through which River Sahibi was
flowing earlier and which are now owned by private land
owners can be acquired by the State of Haryana for its
rejuvenation.

10.

The Chief Secretary, Government of Haryana is also directed
to mention in his affidavit as to whether Drain No.8 was at any point

of time known as Sahibi River for generating people’s support to its
rejuvenation.”

The case is now fixed for hearing on 13.05.2024.

2 That in compliance of the above orders, the Irrigation & Water

Resources Department has initiated the matter with Tehsildar Bawal,
Dharuhera and Rewari. They have provided the relevant extract of
revenue record on dated 01.05.2024, which 1is annexed as
(Annexure R-1/5 colly). On the basis of reports of Tehsildar Bawal,
Dharuhera and Rewari, it may be said that in some stretches, the Sahibi
River was flowing on the private land and in some stretches, it was
flowing on the Govt. land in the years 1957, 1964 and 1977. The reports
)\ submitted by the Tchsildar Bawal, Dharuhera and Rewari also affirmed

'l that the land on which river was flowing has not been subsequently

allotted to any private land owners.

3. That there exist 8 rivers in the State of Haryana including Sahibi River
having vast stretches spanaid over a large arca and an enormous exercise
will be required to collect/compile/cross-verify the fact that whether these
rivers exist in the revenue record with their own land or any part of River

)G\POIV[\/ bed is recorded in the name of private land owners, for which atleast four
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/ months time period is required to complete this exercise. Accordingly, the
/ Hon’ble Tribunal is requested to grant a period of atleast four months to
submit details in this regard.
2.,

That Secction-45 of the Haryana Canal and Drainage Act, 1974

(Annexure R-2/5 colly), cxplains the flood plain zoning which is

reproduced as “Whenever it appcars to the State Government that injury
to any land or the public health or public convenience has arisen or may
arisc from the obstruction or any river, stream or drainage-channel, the
State Government may, by notification, prohibit within limits to be
defined in such notification, the formation of any obstruction, or may,
within such limits, order the removal or other modification of such
obstruction. On the issuc of such notification, so much of the said river,
stream or drainage channel as is comprised within such limits shall be

held to be a drainage-work as defined in section 2.”

In the State of Haryana, the principle being followed by the State
Govt. is to include such width of the river in the flood plain zone upto 25
years return period flood spreads. However, where river embankments

(Levees) alrecady stands constructed, the 25 years return flood period is

contained within the river embankment. Therefore, wherein river

embankments already stand constructed, the width of river lying between

both the river embankments is being considered as flood plain.

Hereinafter, the State of Haryana has been issuing notifications under the
" said section 45 to notify flood plain zones of the rivers. It is informed that

i/ eight gazette notifications of partial stretches of Somb River, Ghaggar

River, Pinjora Drain, Dholra Drain, Thaska Drain, Yamuna River and
Tangri River (Some area of Tangri River was denotified later on) have
already been issued notifying the Flood Plain Zones of the Rivers under
Section 45 of the Haryana Canal and Drainage Act, 1974, which is
annexed as (Annexure R-3/5 colly.). It is pertinent to mention here that

)V\(\M this Hon’ble Tribunal has recently passed an order in O.A. No. 200/2014
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‘M.C. Mchta V/s Union of India & others’ dirccting the State Governments
for identifying and demarcation of Flood Plains in the River Ganga/Ganga
Basin Region based on onec in 25 years cycle of highest flood level (HFL).
As the above orders are also applicable and complied with by the Haryana
State, hence, it is very respectfully submitted that this issuec may please
be cxempted from the present Original Application and left to the final

outcome of the O.A. No. 200/2014.

That the deponent has alrcady cxplained in the Para-4 that there arc 8
Rivers flowing in Haryana State and Revenue Record being scattered in
various Revenue estates/Districts. The collection/compilation of exact
data may take atleast four months. Once the State is armed with the
exact data then will be in position to frame a policy detailing the
steps/measures required to be taken for correction of Revenue Record
and notifying the Flood Plain Zones. However, the Flood Prone Areas of
various river/drains have already been taken care by issuing 8 No.

gazette notifications as already annexed as Annexure R-3/5 colly.

That the Irrigation & Water Resources Department, Haryana has
undertaken a detailed survey of the stretches of land on which the Sahibi
River was flowing earlier and found that the Sahibi River originates from
the eastern slopes of the Saiwar Protected F‘orest hills in Aravali
Range near Ajitgarh and Manoharpur of District Sikar of Rajasthan State.
It flows for around 303 km (total), out of which 153 km is in Rajasthan,

92 km is in Haryana and 58 km in Delhi. The revenue record of District-

'.'.Rcwari was examined to identify the land of Sahibi River wherecin it was

found that Sahibi River enters the State of Haryana near village Pawti

(Tehsil-Bawal, District-Rewari). It flows for around 4 Km length in Village
Pawti and village Panwar of Tehsil Bawal District Rewari. This land is
under the ownership of Gram Panchayat of respective villages. Thereafter,
it reenters Rajasthan State ncar village Ahir Baghola. After covering

around 34 km length in Rajasthan territory, it again enters Haryana ncar
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village Jarthal. Around 2.50 Km land of Sahibi River belongs to Private
land owner of Villages of Jarthal as per Revenue rccord. Thereafter,
Sahibi River flows for around 6.50 Km length through village Jarthal,
Pachgaon, Raliawas, Niganiyawas, Bhatasana, Nikhri, Dungarwas,
Rasgan and Khaliyawas before rcaching the Masani Barrage ncar NH-48,
Declhi- Jaipur Highway. This land has alrcady been acquired by Irrigation
and Water Resources Department for Construction of Masani Barrage.
But on the downstrcam of the Masani Barrage, for about 11.00 Km
length, there is no flow of water and the land of Sahibi River creck
(downstrcam of Masani Barrage to the land boundary of District
Gurugram) beclongs to Private land owner and there is no land,
particularly, marked for Sahibi River in Revenuc Record. It has also been
verified by Naib Tehsildar Dharuhera and Rewari. Due to dis-appearance
of Sahibi River downstream of Masani Barrage, the land owners started
cultivating the land. Thereafter, it flows from district Gurugram and
Jhajjar in a length of approximate 37 Km after which it is known as
Aurangpur Link Drain having length of around 6 Km which falls into
Outfall Drain No. 8 at RD 17.50 Km. Outfall Drain No. 8 terminates at
Dhansa Regulator at RD 42.59 Km which ultimately falls in the Najafgarh
Drain (in Delhi territory). The index plan of Sahibi River is attachecd as
Annexure-R-4/5. The total approximate stretches of land through which
Sahibi river was flowing earlier and owned by private land owners comes
out to be about 350 acres and acquiring that land is a herculean task
because the private land owners refused verbally to provide the land on
Collector rates. Therefore, it is humbly submitted that any decision
regarding acquisition of private land of Sahibi River may be taken only

after the availability of water is ensured/secured.

That the Irrigation & Water Resources Department, Haryana has traced

M out all record but did not find any such evidence which shows that Drain

SVIA

No. 8 was at any point of time known as Sahibi River. However, keceping
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in view the pious intention of this Hon'ble Tribunal, the Irrigation & Water
Resources Department was dirccted to move a proposal for renaming the
Aurangpur Link Drain (Km. 0 to 6.3) and Drain No. 8 (Km. 17.50 to
42:59) (ie. upto Dhansa Border) as Sahibi River. The proposal was
reccived by the Govt. on dated 02.03.2024 and is in active considcration.
The deponent will extend full co-operation to the compcetent authority in

taking the decision at the carliest possible.

That the State and Irrigation & Water Resources Department, Haryana in
particular, is very sensitive towards the issuecs of river rejuvenation/river
restoration as it leeds to numerous advantages such as enhanced
biodiversity, improved water quality, flood mitigation, sustainable water
supply and preservation of cultural heritage. The State Government is
very concerned and is proactively working on the issue of rejuvenating of
Sahibi River as the concerned Department has already completed the
work for rejuvenation of Sahibi River in August 2023 in some parts i.e.
from village Mojabad to village Nurgarh in District Gurugram in the
length of 8.220 Km having water carrying capacity of 43.26 Cusecs and
an approximate expenditure of Rs. 5.87 crore stands incurred by the
State. Further, the work of rejuvenation of Indori River (Tributary of
Sahibi River) from village Bas Padamka to village Siwari in District
Gurugram having length of 8.220 Km is in progress and is likely to be

completed by 30.06.2024. It involves a tentative expenditure of Rs. 22.88

crorc.

In view of the above submissions, it is very respectfully submitted
that the deponent and concerned dcpértmcnt, i.e., Irrigation and Water
Resources Department, Haryana are making all out efforts to provide the
required information to this Hon’ble Bench of NGT but since concerns
pointed out by this Hon’ble Bench of NGT could only be answered after
collecting the exact data. Therefore, the deponent very respectfully seeks

the acceptance of the information as provided in the foregoing paras and
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further request to grant a period of at least four months for providing

'emaining information.

Place: Chandigarh ('r.v,s,ml/\s]

Dated: 08.05.2024 Chicf Sceretary to Govt. Haryana,

Verification:-

. - above
Verified that the contents of the para no. 1 1o 8 of the a

; e
affidavit are truc and corrcct as per information derived from the offici

v @ i atecrial
concerned and official record. No part of it is falsc and nothing m

has been concealed therein.

1z

(T.V.S.N rasad, IAS)
Chicf Sccrctary to Govt. Haryana,

Place: Chandigarh
Dated: 08.05.2024

" Y.~ to Government, Haryana
""" Personnel Department.
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THE HARYANA CANAIL. AND DRAINAGE ACT, 1974
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PART VI
OF CANAL NAVIGATION

39, (]) Any vessel entering of pavigating any canal contrary to
the rules made in that behalf by the Siate Government, OF SO 35 to cause
danger to the canal or the other vessels therein, may be removed or
detained, or both temoved and detained, by the Divisional Canal Officer,
or by any other person duly authorised in this behalf.

(2) The owner of any vessel causing damage 0 canal, Of
whose vessel has been removed of detained under this section, shall be
liable (o pay to the State Govemment sych sum as the Divisional Canal
Officer, withthe approval of the Superintending Canal Officer, determines

1o be necessary to defray the expenses of repairing such damage or of
such removal or detention, as the casc may be.

40. Any fine imposed under this Act upon the Owner of any vessel,
or the servant or agent of such-owner or other person incharge of any
vessel, for any offence in respect of the navigation of suchvessel, may be
recovered cither in the manner prescribed by’ the Code of Criminal
procedure or if the Magistrate jmposing the fine so directs a8 though 1t
werc a charge on such vessel.

41. If any charge due under the provisioris of this Part in respect of
any vessel is not paid on demand Lo the person authorised to collect the
<ame, the Divisional Canal Officer may seize and detain such vessel and
the furniture thereof, until the charge so" due, together with all expenses
and additional charges arising from such seizure and
detention, 1s paid in full.

. 42. If any charge due under the provisions of (his Part in respect of
any cargo or goods.carricd. in a Government vessel on a canal, of stored
on or in lands or warchouses occupied for the purposes of a canal is nOl
paid on demand to the peson authorised to collect the sarae, the Divisional
Canal Officer may seize such cargo or goods and detain them until the
charge so due, together with all expenses and additional charges arising
from such scizure and detention, is paid in full.

43. (1) Within a reasonable time after any seizure under section
41 or section 42, the caid Canal Officer shall give notice Lo thc owner of
person in charge of the property seized that it, or such portion of it as
may be necessary, will, on a day © be named in the notice, but not!

Detentjon of
vessels
violaring rules.

Recovery of
fines for
offences in
navigating
canals.

Power lo seize
and detain
vessel on
fatlure 1o pay
charges.

Power 1o seiZe
cargo oI
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Procedure for
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324 CANAL AND DRAINAGE [1974 : Haryana Act 29

sooner than fifteen days from the date of the notice, be sold in satisfaction
of the claim on account of which such property was seized, unless the
claim be discharged before the day so named. If such claim be not so
discharged, the said Canal Officer, may, on such day, sell the praperty
seized or such part thereof as may be necessary to yield the arnount due,
together with the expenses of such seizure and sale : |

Provided that no greater part of the furniture of any vessel or of
any cargo or goods shall be so sold than shall, as nearly as may be, suffice
to cover the amount due in respect of such vessel, cargo or goods.

(2) The residuc of such furniture, cargo or goods, and of the
proceeds of the sale, shall be made over to the owner or person incharge
of the property seized.

Procedure in 44. (1) If any vessel be found abandoned in a canal, or any cargo
respect of or goods carried in a Government vessel on a canal, or stored on or in
:;::;ljm 4 ang lands orwarehouses occupied for the purpose of a canal, be left unclaimed
goods for a perriod of two months, the Divisional Canal Officer may take

unclaimed. possessian of the same. The officer so taking possession may'publish a
notice, in the manner prescribed, that, if such vessel and its contents, or
such cargo or goods, are not claimed on or before the day to be named in
the notice, not sconer than thirty days from the date of such notice, he
will sell the same; and, if such vessel, contents, cargo of goods, be not so
claimed, he may, at any time after the day named in the notice, proceed to
sell the same.

(2) The sad vessel and its contents and the said cargo or goods
if unsold, or, if a sale has taken place; the proceeds of the sale, after paying
all toils, charges and expenses incurred by the Divisional Canal Officer,
on account of the taking possession and sale, shall be made over ta the
owner of the same, when his ownership is established to the satisfation of
the Divisional Canal Officer. kb

(3) If the Divisional Canal Officer is doubtful to whom such
property or proceeds should be made over, he may direct the property to
be sold as aforsaid, and the proceeds 1o be paid into the district treasury,
thereto be held until the right thereto be decided by a Court of competent
jurisdiction.

[=kesis



1974 ; Haryans Act 29 ] CANAL AND'DRAINAGE - 325

PART VII
OF DRAINAGE

_ 45. Whenever it appears to the State Government that injury to any
Jand or the public health or public convenience has arisen Or may arise
from the obstruction of any river, strearn or drainage-channel, the State
Government may, by notification, prohibit within limits to be defined in
such notification, the formation of any obstruction, or may, within such
limits, order the removal or other modiﬁican‘ion of such obstruction. On
the issue of such notification, so much of the said river, stream or drainage
channel as is comprised within such limits shall be held to be a drainage-
work as defined in gection 2. - s

46. (1) The Divisional Canal Officer, or other person authorised
by the State Government in that behalf, may after such publication issue
an order to the pérson causing or having control over any such obstruction
to remove or modify the same within a time to be fixed in the order.

(2) 1f within the time so fixed such person doed not comply
with the order, the said canal officer may himself remove or modify the
obstruction; and if the person to whem the order was issued doés not
when called upon, pay the expenses. involved in such removal or
notification, such expeﬁses shall helméoyerablc from him or, his
representative in interest as arrears of land revenue.

47. The provisions contained in sections 17 to 25 shall apply mutatis
murandis to field drains.

48. Whenever it appears to the State Government that any drainage
works are necessary for the improvement of any lands, or for the proper
cultivation or irrigation thereof or that protection from floods or other
accumulations of water of from erosion by a river is required for any
lands, it may cause a scheme for such drainage works to be drawn up and
published by the Divisional Canal Officer, together with an estimate of its
cost which the State Government proposes to defray, and a schedule of
the lands which it is proposed to make chargeable in respect of the scheme.
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prohibit
obstructions or
order their

‘rermoval.

Power to
[Cmove
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49. The Divisional Canal Officer may exercise all or any of the
powers conferred on the Canal Officers under section 12.

i

50. The cost, other than that which is to be defrayed by the State
Government, in respect of such scheme, may be charged from the owners

. of al] lands made chargeble under section 48. Such cost either wholly or

in part, may be recovered in-kind of land or labour in the manner prescribed.

51. Any sum certified by the Divisional Canal Officer to be due
under section 50 and which remain unpaid after the expiry of the period
during which it was payable, shall be recoverable from the owner liable
for the same as if it were an arrear of land revenue. '

52. Whenever in pursuance of & notificatien made under section
45, any abstruction is removed Or modified or whenever any drainage-
work is carvied out under section 48, all claims for compensation on account
of any loss consequent on the removal or modification of the said
obstruction or the construction of such work may be made before the

Collector and he shall deal with the same in the manner provided in section
0. '

53, No such claim shall be entestained after the expiry of one yeat
from the occurrence of the loss complained of or unless the Collector is
satisfied that the claimant had;sufficient cause for not making the claim

within such period. 25 \

PART VIII
OF JURISDICTION

~ 54. Except as otherwise provided, all claims against the State
Government in respect of anything done under this Act may be tried by
the Civil Courts, but no such court shall in any case pass an order as to the
supply of canal water to any CTOp SOWn OF growing al the time of such
order. ’
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RRIGATION DEPARTMENT
The 2nd June, 2011

No. 37255&“’ —Wheress, it appears to the Srate Government that the injury 10 following land or the public

healih or public convenience has arisen of may arise from the obstruction of river, stream i.¢. Somb River. 5

Now, therefore, in cxeicise of powers conferred by Section 45 Haryana Canal and Drainage Act, 1974
(29 of 1974). the Governor of Haryana hereby prohibit the formation of any obstruction of the river, stream by any way

within the limits as specified in the schedule given helow :—

Schedule
Sr.  District Tehsil Village Hadbast No. Kitla No.
No.
2 3 4 5 6
« i ‘&'_:mum Bilaspur  Dhanaura 252 119, 122, 128, 108, 66, 70, 107,113, 76.71, 67,
Magar 75. 85,82, 83,81
78 1,2,3.4,567
70 1.2.3.4,5,6,7,8,9.10, 11,12,13, 14,15, 16, 17.
18, 19,90, 21,22, 23,24, 25
65 7.8,9.10, 13, 14, 15, 16, 17, 13, 19,20,21,22, 23,
24, 25,26
64 17,18, 19, 22, 23,24, 25,26
8O srg T8, kL, 12, 13, 14, 15, 16, 17, 18,
19, 26,21, 22,23, 24, 25
2. Yamuna Bilaspur Bhuto Wala 251 41
Magar
3. Yamuna Bilaspur  Rampur 36 37 1,2.3.8,9 10,11,12,19,20,21
Nagar Gainda 38 1

I i A O © DI PR R D A O & Rl €8
19, 20,21,22,23,24,25

39 12,3, 4,567 89 10. 11, 1213, 34, 17,
@ 18, 19,20

35 16, 17, I8, 19, 20, 21,22,23,24, 25

40 1,2.3.4,5,6,7.8,9, 10, 11, 12, 13. 14, 15, 16, 17,
18, 19,20,21,22,23, 24,25

43 1,2,3
42  4,5.6,15,16

41 2.3,4,5,6.7,8,13, 14,15, 16, 17,18, 24,25

34 22,23,24,25
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1 2 3 1 5 8 o
4  Yamuna Bilaspur  Sawabyri 253 5 2.3,4,7,8,9, 10,11, 12, 13, 14,17, 18, 19, 20,21
Nagar 22,23,24 -
6 25
7 5.6,15, 16,24, 25
8 12,3, 47.89 10, 11, 12, 13, 14, 17, 18, 19, 20,
21,22,23,24
b R 1.0 10,11, 12, 13, 18, 19, 20,21,22,23
16 4,56,7, 14, 15, 16, 17,24, 25
17 3,4,5,6,7,8.13, 14, 15, 16, 17, 18, 23, 24, 25
27 3.4,5,6,7,8,14, 15, 16, 17, 24, 25
18 1,2,9, 10,11
5. Yamuna Bilaspur Ranjitpur 254 2]
Nagar
13 1,9 10, 11, 12, 13, 18, 19,20, 21, 22
6.  Yamuna Bilaspur Sultanpur 255 36 110,11, 20
Nagar 24 20,21
35 4.5,6,7,13, 14, 15, 16, 17, 18, 19, 22,23, 24,25
37 4,5
7. Yamuna Bilaspur Ranipur 256 19  2,34,6,7.3, 9. 12, 13, 14, 15, 16, 17, 18, 19, 22,
Nagar 23,24,25
F7 a0 a9y
I8 11,20, 21
32 2,3,4,5,6,7.8, 912,13, 14 15, 16,17, 18, 19,22,
23, 24,25
33 1,9, 10,11, 12, 19,20, 21,22
34 1,2,9,10, 11, 12, 13, 18, 19, 20, 21, 22,23
35 2,3,4,56,7.8, 13,14, 15, 16, 17, 18, 23,24.25
45 1,2,3,8,9, 10, 11,12, 13, 18, 19, 20,21,22, 33
44 3.4,5,6,7, 14, 15,16, 17, 24, 25
46 1,210
8. Yamuna Bilaspur Majri 249 13 23,809, 10 1,12, 13, 14, 17, I8, 19, 20, 21,
Nagar 2,23 -
14 IS, 16, 25
PRSI B L
5 1,216
9. Yamuna Bilaspur  Shergarh 248 23 3.4.5.61, 8§, 9,11, 12, 13, 14, 15, 16, 17.
Nagar 18, 19
10 24,25, 26
22 L, 10, 11,20, 21
24 15
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1 2 3 4 S B
10. Yamuna Bilaspur  Gadwali 247 ! 23,4
Nagar _
7 2,3,4,5.6,7,8,9,12,13, 14.15, 16, 17, 18,19, 22,
23, 24,25
6 1,2, 3,809 10 11, 12, 13, 18, 19, 20, 21, 22,
23
1 2.3.4,5,6,7,8.9, 12, 13, 14, 15,16, 17, 18, 19,22,
23,24,25
12 1,2,3,89,10, 11, 12, 13, 18, 19.20,21.22,23
20 1.2.3,8,9,10, 11,12, 13,18, 19,20,21.22,23
21  2,3.4.5.6,7,8,9.12, 13, 14, 15,16, 17, 18, 19,22,
23,24,25
26 1,2,3,4,5,6,7,8,9,10, 11,12, 13, 14, 15, 16, 17,
18, 19,20, 21, 22,23, 24,25
27 1,2, 9,10, 11,12, 19,20,21,22
37 1,2,3.4,5,6,7.8,9,10, 15
36 1,29 10, 11,12
11. Yamuna Bilaspur  Alisherpur 246 11 1.8,9,10, 11, 12,13, 14, 15,16, 17, 18. 19, 20, 21,
MNagar 22,23,24,25
6 21
22 1,2,3.4,5,6,7,8.9.10, 11, 12, 13, 14, 15, 16, 17,
I8, 19,20,21, 22,23, 24,25
23 4.5,6,7,14,15, 16, 17,24, 25
21 1,10, 11,20, 21
29 1,2,3,4,5,6,7,8,9,10, L1, 12,13, 14,15, 16, 17,
18, 19, 20,21, 22,23,24
28 3,4,5,6,7.8,13, 14, 15, 16, 17, 18,23,24,25
41 2,3,4
12. Yamuna Rilaspur  Ramgarh Swai 245 3 22,23,24,25
Nagar (Contd.) 4
8 1.2,3,4.5,6,7,8,9,10,11,12,13, 14, 15, i6, 17,
18, 19, 20,21,22,23,24,25
7 1.2,3.8,9,10, 11,12,13,18.19,20,21, 22,23
13 1.2.3.4,5,6,1,89, 10, L1, 12, 13, 14, 15, 16, 17,
18, 19,20,21,22,23,24,25
14 1,10,11,20, 21
12 4,5,6,7, 14, 15, 16, 17, 24,25 :
21 1.2,3.4,5,6,7,8,9,10, 11, 12,13, 14, 15,16, 17,

18, 19, 20, 21, 22, 23,24, 25
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12. Yamuna Bilaspur  Ramgarh Swai 245 22 4,567, 14, 15, 16, 17,24, 25
Nagar i 23 4,5.6,7, 14,15, 16, 17.24, 25
24 1,2,3,4,7,8,9,10, 11, 12, 13, 14, 17, 18, 19, 20.¢
21,22 23,24 25
29 3:.4,5,6,7, 8, t4, 15, 16, 17, 25
28 1.2,3.4,7.8.9, 10, EAZ I 18, 19, 20,
21,22, 23,24
31 1,2,3,8,9, 10, 11, 12, 13,18, 19,20
13. Yamuna Bilaspur  Bihta 242 2 10, 11, 12, 18, 19, 20, 21, 22, 23
Nagar 1 15,16, 17, 23, 24, 25
3 1.2,3,8.9,10 11,12, 13, 19,20,21,22
@ 2,3,4,5.6, 7,89, 10, 11, 12, 13, 14, 15, 16, 17,
18, 19, 20, 21, 22,23, 24,25
(8 1.2,3,4,5,6,7,8,9, 10, 11, 12, 13, 14, 15, 16, 17,
18, 19,20, 21,22, 73, 24,25
19 L2 10
17 5.6, 15,16, 25
3 20 : 520 M 3,4,5,6,7,8,9, 10, 11, 12, 13, 14, 18, 19, 20,
21,22
21 5,6, 15,16,25
14, Yamuna Bilaspur Muzafat 241 8 3,6, 14, 15, 16, 17, 18,22, 23, 24,25
Nagar 19 1,2,3,4,5,6,7,8,9, 10, 15
9 1,2,3,7,8,9,10. i1, 12, 13, 14, 15,16, 17. 18, 19,
20, 21,722, 24,25
17 1,2,3,4,5,6,7, 8,9, 10, 11, 12, 13, 14, 15, 16, 17,
18, 19, 20, 21, 22, 23, 24. 25
10 19,20,21,22. 23
18 2, 34,56, 78,910,111, 12, 13, 14, 15, 18, 17,
18, 19,20, 21, 22, 23, 24, 25
25 =4/ 8
26 ,2,3,4,5,6,7,8,9, 1,12, 13, 14, 15, 16, 17, 18.
19, 20,21, 22,23, 24, 25, 45
16 £9.20,21.22.23
27 12,347, 8,9, 10, 11, 12, 13, 14, 15, 16, 17, 18,
19, 20, 21, 22, 23, 24, 25
30 1,2,3,4,5.6,7,8,9, 10, 11,12, 13, 14, 15,16, 17,
I8, 19, 20, 21, 22, 23,24, 25
031 3,4,5,6,7,8, 14,15, 16, 17, 24, 25
29 11,20, 21
39 I, 10
38 1,2,3,4,5,6,7,8.9, 10, 11, 12, 13, 14, 15, 16,17,
18, 19,20, 21, 22,23, 24
37 5,6, 15, 16,25
40 1,2,3,4,8.9, 10, 11, 12,13
41  4,5.6,7, 14, 15, 16. 17

50, 65
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1 2 3 4 5 6
15 Yamuna Bilaspur ~ Bamnauli 2217 5 11, 12, 13, 14, 15, 16, 17.18, 19, 20, 21, 22, 23,
Nagar 24,25 '
4 1.2.3.8.9,10,11,12,13,18,19.20,21,22,23,24
£ 2D :
11 1.2.3.4.7.8,9, 10, 11, 12,13, 14,17, 18, 19,20,
21,22,23. 24 :
10 2.3.4,5.6,7.8,9.12,13,14,15,16,17.18,19. 22,
73,24,25 :
30 1.2.3,4,7.8.9,10, 11, 12,13, 14, 15, 16, 17, 18,
19, 20,21, 22,23,24,25
31 2,3.4,5.6,7,8,9.12,13,14,15,16,17. 18, 23,24,25
26 1,2,3.4,5.6.7,8.9,10,11,12,13,14.15.16.17,
18, 19,20, 21,22,23,24,25
27 1,2,9, 10, 11, 12, 13, 14, 17, 18,19, 20, 21, 22,
23,24,25
34 1,2,3.4,5.6,7.8,9,10,11,12,13.14,15.16, 17,
18, 19,20,21,22,23,24,25
35 2,3.4,5.6,7,8,13,14,15
41 2.3.4,5.6,7.8.9,13,14,15,16,17.24.25
33 1.2.9,10,11, 12, 13,18,19,2021.22,23,24
@ 1,2,3,4,5,6,7.8.9,10,11, 12, 5,16, 17.
18, 19,20, 21,22,23,24,25
48 1.2.3.4,5.6,7,8,9,10, 11,12,13,14,15,16,17.
18, 19,20, 21,22, 23,24, 25
47 1.2,3.8.9,10,11,12,13,14,17,18,19,20,21. 22,
23,24, 25
57 4,5.6,7.14,15,16,17,25
58 1.2,3,4,5.6,7,8,9,10,11,12,13, 14, 15,16, 17,
18, 19, 20,21,22,23
60 1,2
90, 86
16. Yamuna  Bilaspur  Malikpur 268 4 67 12,13, 14, 15, 16, 17. 18, 19,20, 21, 22, 33,
Nagar Bangar 24.25
5 16, 24, 25
9  5,61516,25
3 1.2,9,10, 11, 12,13, 18,19,20,21,22,23
1 22,23
10 1,2.3.4.5.4 7.8.9,10, 11, 12, 13, 14, 15, 16, i7.
18, 19, 20,21, 22, 23, 24,25
(10 1303, 8.9, 10, 1f, 12,13, 18 19:20. 21,
22,23, 24
13 1.2,3.4,5.6,7,8.9,10,11,12,13,14,15.16, 17,
18, 19, 20, 21,22,23, 24,25
2 1.2.3.4,7.8,9,10,11,12,13,18,19,20,21,22
26 1,10,11,20,21
235 2,3,4,5.6,7,8,9,12.13,14,15;16.17,18,19,22,
23,24, 25
28 3.4,5,6.7.8,13,14,15,16,17
27 1,10, 11,19.20,21,22
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2 3 4 2 5
17.  Yamuna Bilaspur  Chintpor 225 11 5,6,15,16-
Nagar 12 1,2.3,4,7,8,9,10, 11, 12, 13, I4, 17, 18. 19, 20,
21, 22, 23, 24. 25 ‘

9 19,20, 21,22, 23

18 1,2,3,4,5.6,7.8.9 12,13, 14, 15, 16, 17, 18, 19,
22,23,24,25
9= 034
I18. Yamuna Bilaspur  Khannuwata 220 2 19,20, 21, 22
Nagar I 16,17,23,24 25

+ 1,2,3,4,5,6,7,8,9, 10, 11,12, 13, 14, 15, 16, 17.
I8, 19,20, 21, 22, 23, 24,25

3 1,2,9,10, 11, 12,13, 19,20,21.22

7 1,2,3,4,5.6,7,8,9, 10, 11. 12,13, 14, 1S, 16, 17,
I8, 19.20, 21, 22, 23, 24,25
16, 25
6, 15, 16

16 $02, 3,4,5.6,7,8,9, 10, 11,12, 13, 14, 15, 16, 17,
18, 19,20, 2}, 22, 23,24, 25

17 1,2,3,4,5,6,7.8,9, 10, 1, 12,13, 14, 15, 16, 17,
18, 19,22,23, 24. 25

I8 L9 1011. 12 19,20,21,22
25 2,3,4,5,6.7.8,9, 11, 14,15, 16, 17

26 > 2
24 1,2,9,10,11,12, 19,20,21, 22
2 39
19 Yamuna Bilaspur  Rukali 217 6 3,4,5.6,7,8, 13, 14, 15, 16, 17, 18, 23, 24, 25
Nagar 5 9,10, 11,12,13, 16,17, 18, 19, 20, 21,22,23,24,25
14 2,3,4,56,7,89 1213 14, 15,16, 17, 18, 19,22,
23,24, 25

15 1,2,3,4,5,6,78,9, 10, 11, 12,13, 14,15, 16, 17,
18,19, 20, 21, 22, 23, 24. 25

L8 1.2,3,4,5.6,7,8,9. 10, 11,12, 13, 14, 15, 16, 17,
18,19, 20,21, 22, 23, 24, 25

16 1.2.3, 67,89 10,1112 13,14, 15, 16, 17. 18,
@ 19,20, 21,22, 23, 24

Ly 1.2,3,4,8,9, 10, 11,12, 13, 19 20

19 1,2,3,4,5,6,7,8,9, 10, 11, 12, 13, 14, 15, 16, 17,
18, 19,20, 21, 22, 23, 24,25

29 1,2,3,4,7,8,9,10, 11, 12, 13,18, 19,20,21,22. 23
30 1,2,1,8,9, 10, 11, 12, 19,20, 21, 22

31 4.3,6,7, 14, 15, 16, 17,24,25

35 3.4,5.6,7,.8.12 13,14, 15, 16, 17, 25

36 1,2,9,10, 11,12, 20,21
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1 2 3 4 5 : 6
20 Yamuna Bilasput Basatianwala 216 33 .2 3. 7.8 9, 10, 1}, 12, 13, 14, 15, 16,17,
Nagar 18, 19,20,21,22,23,24,25
Is 2L
32 13, 14, 15, 16, 17, 18, 19,22, 23, 24, 25. 4, 5.8.7
36 1,2.3,8,9.10,11,12,13, 18, 19, 20,21, 22
37 1,2.3.4.5.6,7,8,9, 10,11, 12,13, 14, 15,16, 17,
18, 19, 20, 21,22,23,24,25
38 15,16,17,24,25
54 1,2,3.4,5.6,7. 8,9, 10,11, 12,13, 14, 15, 16, 17,
18, 19, 20,21, 22, 23, 24,25
53 4.5.6,7.13. 14,15, 16,17, 18, 23,24, 25
60 12.3,4,7,8.9,10,114,12,13,18,19, 20,21, 22
61  2,3,4,56.7.8,9,10, 11,1213, 14, 15, 16, 17,18,
19,20, 21,22,23,24,25
67 34,567
68  1.2,9,16,11, 12,19
21 Yamuna Chhachhrauli Chhouli 215 21 1.2.3,4,5,6,7,8,9,10, 11,12, 13, 14, 15.16, 17,
Nagar 18, 19,20, 21,22,23, 24,25
4 20,21, 22
20 5,6.7,14,15,16,17,24,25
24 1,2,3,4,5.6,7,8,9,10, 11,12, 13, 14, 15,16, 17,
18, 19, 20,21, 22,23, 24,25
25 4,5.6,7. 14,18, 16,17,24,25
42 4,5.6,7, 14,1516, 17
43 [,2,3,4,5.6,7,.8,9,10, 11,12, 13, 14, 18, 19, 20,
222
38 '
27 Yamuna (Chhachhrauli  Loppon 219 9 6 14, 15,16, 17,23,24.25
Nagar 10 10,11,12,19,20,21 22
19 1.4,5,6,7,8.9,12, 13, 14, 15, 16, 17, 18
18 1,2, 940,11, 12,2
4]
23. Yamuna Chhachhrauli Tihano 218 1 14, 15, 16, 17,23, 24,25
Nagar 2 11, 12,17, 18, 19,20, 21, 22, 23
8 3, 4,5 6,7, 8,9, 12,13, 14, 15, 16, 17, 18,
@ 19,22,23,24,25
7 1,2, 3,8.9,10,11,20,21
19 1,2, 3.4.7.8.9, 10, 11, 12, 13, 14,17, 18, 19, 20,
21,22,23, 24
9 25
2358516, 15164725
21 1,2.3.8,9,10, 11,12, 13, 18, 19,20,21,22
Z3 3 5
24 1,2,9,10,12
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1 2 3 o5 B 6
24. Yamupa Chhachhrauli Ganaufa 310 3 6, 14,15, 17, 18, 19, 21, 22,23
Nagar
i 1290
10 5,6,15, 16 ¢
2 1.2, 10
! 23
25  Yamuna Chhachhiauli Ganauli 309 7 15, 16,17, 23, 24, 25
T 8 11, 20,21
18 A 3,4,5,6,7, 8,09, 10, 11,12, 13, 14, 15, 16,17, 18,
19,20, 21, 22, 23, 24, 25
17" 4.%0:34 369y
19 15,16, 17, 24, 25
20 4,5,6,7,14,15, 16, 17,24, 25
21 L2.34:5,6. 7, 8,9,10, i1, 12, 13, 14, 15, 16, 17,
18, 19, 20, 21, 22, 23,24, 25
22 1, 10, 11, 20,21
31 1,2,3,4,5,6,7.8,9, 10. 11, 12,13, 14, 15, 16, 17,
18,19, 20,21, 22, 23, 24, 25
32 4,5.6,7,14, 15, 16,17, 24 25
30 1,10.11,20,21
38 L2,9,10,11,12, 19, 20,21, 22
37 L4 A5.6,9 89,1011, 12, 13, 14,15, 16, 17.
18. 19,20, 21,22, 23, 24, 25
36 4,5,6,7, 14, 15,18, 17, 25
42 = 1523.4,5,6,7.8, 9,10, 1L, 12,13, 14, 15, 16, 17,
18,19,20,21, 22, 23, 24, 25
56 1,3,4,8,9,10, 71
4] L,2,9.10, 11, 12, 19,20
74
26. Yamuna Chhachhrauli Chhachhrauli 31 14 4,5,6,7, 8,09, 11,12, 13, 14, 15, 16, 17, 18, 19,
Nagar (Cond. ) 20, 21,22, 23, 24, 25
= | 25
13 4738950, 12,13, 18, 19,21,22, 23, 24
18 4,5,6,7.15. 16
i5 16, 25
19 1,2,3.4,8‘9.10.11‘12,!8.19.20,21.22.23
3l 3,7,8,13, 14, 16,25
30 14,15,16, 17, 18, 19,20, 21, 22, 23, 24, 25

70

&)
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26. Yamuna Chhachhrayli Chhbchhrayli 311 45 2,34 3,6,7,8, 13, 14, 15, 16, 17, 18, 24, 25
Nagar (Concid. )

46 1,23, 8,910, 11, 12, 13,17, 18, 19, 20,21,22,23.
24, 25

i

- e 3,4,5.6,7,8, 9,10, 11, 12, 13, 14,15, 16, 17,
18,19, 20,21, 22, 23, 24,25 !

73 1,2,3, 4,56, 7.8,9,10, 11, 12,13, 14, 15, 16, 17,
18, 19, 20, 21,22, 23,24, 25

54 40,11, 12,19,20,21, 22
i o 1 = | 10, 1,12, 13, 19, 20,21.22,23

8 123 8,9,10,11, 12,13, 17, 18, 19, 20,21,22, 23,
24, 25

236/23, 23624, 236/25, 236126, 236128
8L 2,34 5.6,7,8, 13,14, |5
B9 o 3.4,5,6,7.8 9.12,13, 14, 15, 16, 17, 24, 25

100 1,23, 4,5,6,7,8.9. 10, 11, 12, 13, 14,15, 16, 17,
18, 19,20, 21,2 +23, 24,25

102 |
103 1,2 3,4,5,6.2,8, 9. 10,11, 12, 13. 18, 19

172, 179, 139, 230, 194, 26, 178, 168, 167, 187.
169, 58, 8

27. Yamuna Tagadhri Ballachor 312 SN A
Nagar
4 1L, 13,1718 19, 20,21, 22,23. 24
I 21,22,23
5 1,2.3,4,5‘6.3;9. 10.11.22,13‘17.18, 19,20

I 615

171
R\_ - e N

By tie order of Governor of Haryana.

D. V. Dhall,
Executive Engineer,
Water Services Division,
Tagadhri.

4863305y g P, Chd.



HARYANA GOVERNMENT
TRRIGATION DEPARTMENT
Notification
The 13th June, 2012

Ne. $404/1-L.—Whereas, it appears (o the State Government thal an injury 0 followang land of the public health
or public convenience has urisen Or may anse from the obstructions of river, stream or drainage channel and therefore,
in exercise of powers conferred by Scction 43 of the Haryana Canal and Drainage Act, 1974 (29 of 1974), the Governor
of Haryana hereby profubits the formation of any obstruction of the river, stream or drainage channel Dy any Way, w tthin
the Limit 48 specified in the schedule given below (—

2104/1-2-3-4-5-6-7-8-9-10-11-12-13-14-
15-16-17-18-19-20-21-22-23-24-25,
[ 211/1-2-3-6-7-8-9-10-11-12-13-14-15-16- |
i | 17-18-19-20-21-22-23-24-25. i
; : 212//10-18-19-20-21-22-23-24,237//10-11- |
' 1 : ! 12-13-17-18-19-20-21-22-23-24-25

' | 238//1-2-3-4-5-6-7-8-9-10-11-12-13-14-
| 15-16-17-18-19-20-21-22-23-24-25, ;
' 239/1-2-3-4-5-6-7-8-9-10-11-12-13-14-
i 15-16-17-18-19-20-21-22-23-24-25.
. 240/11-2-3-4-5-6-7-8-8-10-11-12-13-14-
, l15 16-17-18-19-20-21-22-23-24-25.
| | 241//1-2-3-4-5-6-7-8-9-10-11-12-13-14-
: { 15-16-17-18-19-20-21-22-23-24-25,
: | 245//5.246//1-2-3-4-5-6-7-8-9-12-13-14-

' 15-16-17-18-24-25 26.

. : | 24741-2-34-5-6-7-8-9-10-11-12-13-14-
( 15-16-17-18-19-20-21-22-23-24-25
, R4BI1-2-3-4-5-6-7-8-9-10-11-12-13-14-
{ 15-16-17-18-19-20-21-22-23-24 2%

SCHEDULE
[ Vilage T ¥ehsil” 1 Distt ~ [Hadbast | Rect /Killa No
S R e SR __n__AIEO-"_*__. o8 T TN kel Ll
ey Sy BRI b e a1 R B R R iy
Ban Rania TSII’SQ 7 " aB4//12-19-22-13-18-23-24.
. ‘, ‘ } 465//2-3-4-5-6-7-8-15,

: ; | | 466//10-9-11-12-13-16-17-18-19-23- 24-25 '
,_ : ‘i , 481//1-2-7-8-9-10-12-13-14-15-16-17-18- |
: - | , 24-25, |
1 . ; : i 482//5,4831/5-6,484//1-9-10 .
e RS e T R e o P AP e o M S
: Karriwala | Rania lLSirsa E 122 [ 209);‘14-15—16~1?-1B~21-22-23—24-25—. *
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| i’ : | 24091 234 86-7 -0 10T1-1203.74. -
- : - . 15-16-17-18-19-20-21.22.23-24.25, .
‘ c . 25011-8-9-10-11-12-13-14-16.17-18. 1.
: : . 20-21-22-23-24-25
' ' 251/121-22-23. : :

i | 2671190-11-12-19-20-21.22.
| ! 271/1-2-3-4-5-6-7-8-9-10-11-12-13-14.
| } 15-18-17-18-19-20-21-22-23-24.25, |
| f2?2!!1-2-3-4-5—8-7-8-9-14-15—16—1?-24-25. -
| | 273115, g
| | 27443, :

| 27501-2-3-9-10-12. i
' -'27703-4—5—6-?-&912—13-14-15-15~‘!?-18~ |
! | 19-23.24.25, ;
I | 278/1%-10-11-12-17-18-19-20-21.22.23. .
| 1 24,
I
:
|
f
1
r

——————

[ 290//10-11-12-19-20-21-22.23,

| 291/1-2-3-4-5-6-7-8-9-10-11-12-13.14.
| 15-16-17-18-19-23-24.25,

| 282/13-4-5-6-7, i
| 298//4-5-6-15,

| 299//1-2-3-4-5-6-7-8.9-10.
- 300//1-2-3-4-5-6-7-8-9-10,
I 3011110, :
| 289//22-23-24-25 '

[ | 302//3-4-5-6-7.

| | 242//2-3-4-5-6-7-8-9-10-11-12-13-14-15.

' [ 16-17-18-19-20. :

f | 243//1-2-3-6-7-8-9-13-14-15.16, '

: | 164//11-12-16-20.21-22.23, '
 204//2:3-7-8-9-13-14-15,

' 205175,

| ! 206//1-2-8-9-10-12-13-14-16.17-18.24.25,

| | 2074121,

| I 199112324,

, ) [ 268//1-2-3-4-5-6-7-8-9-10.1 1-12-13-14-
r | | 15-16-17-18-19-20-21.22-23-24.25
f' | 269//5-8-15-16-25,
;  270//1-2-3-4-5-7-8-10-11-12-13-14-17-18. :
I i 19-20-21-22-23-24-25-26-9

|

| Tz warakhur fm ad | ‘Sifga_l*_ﬁf 1200 — 1 7 e =/ e
| ; ‘ | | 212122 .
| g @ | ; | 3119-20-21-22.23-24.25,
! : ; : | 411-2-8-9-10-11-12-13-14-15-16-17.13.

' 19-20-21-22-23-24.25
j : ' | b!!3-4~5~5—7-8~9~10-1 1—12-13-14-15-16-
; : ; ' 17-18-19-20-21-22.23.24.25,
! ; ' 6//6-7-8-8-10-11-12.13-14-15-16.17-1.
. , _ ' 19-20-21-22-23.24.25,
L THE.7-8:11-12-13-14 15-16.17 18 19.20.




711

HARYANA COVT. GAZ. (EXTRA.). JUNE 13, 2012 (JYST. 23, 1934 SAKA) 1631

: -t SIS S S 12280425,
| ! ! | 1415,
'- ‘ 5 : | 15/1-2-34-5-6-1-8-9-13-14-15
| ; '. 16//1-2-34-5-6-7-8-9-10-11-12-13-14-1%-
| 17-18, - v
|] | 47//1-7-8:0-10-11-12-13-14-15-16-17-16-
| | 19-21-22-24-25-2-3-4-56, .
} | 18//56-9-10-11-12-13-14-15-16-17-18-19- |
| | 20-21-22-23-24.
| ! 10//6-7-8-9-10-11-12-13-14-15-16-17
| ' 20//6-7-8-9-10-11-12-13-14-15-18,
| | 27112 :
123 stﬁm-&sqo-ﬁ-u-i3-14-15-16-1 18-19- !
{ 20-21-22-23-24-25, .?
1 66//6-7-8-9-10-11-12-13-14-15-16-17-18-
l 19-20-21-22-23-24-25, |
1 67/i1-2-3-4-6-7-8-9-10-11-12-13-14-15-
{ 16-17-18-19-20-21-22-23-24-25,
| 68//1-2-3-4-5-6-7-8-9-10-11-12-1 3-14-15-
| 16-17-18-19-20-21-22-23-24-25,
| 69//1-2-34-5-6-7-8-9-10-11-12-13-14-15-
| 16-17-18-19-20-21-22-23-24-25, .
| 70//6-7-12-13-14-15-16-17-18-19-20-21- ]
. 22-23-24-25,
741/16-17, i
! 751/4-5, i
; | 76//1-2-3-4-5-6-7-8-9-10,
| 77111-2-3-4-5-9-10, |
l

S S e o e e

——

| 781/1-2-3-4-5-6-7-8-9-10-11-12-13-14 ‘
: 83//1-2-3-4-5-6-7-8-9-10-12-13-14-15- 16~
{ 17-18-19-23-24-25,

| : 79012,

; i 84//1-9-10-11-12-19-20-21.

81i/1-2-34-5,

82//1-2-3-4-5-6-7-8-9-10,

B5//4-5,

56//24-25,

57121-22-23-24,

| 711/116-17-18-19-20-21-22-23-24-25.

1 721/46-17-18-19-21-22-23-24-25,

731/17-18-19-20-21-22-23-24-25

| Mirjapur "'Ellenabad | Sirsa | 125 T 24/®6-17-18-19-20-21-22-23-24-25,
- | 271567,
! ‘ 28/11-2-3-4-5-6-7-8-9-10-1 1-12-13-14-15-
; | 16-17-18-19-23-24-25,
| 29//1-2-3-6-7-8-9-10-11-12-13-14-15-16-

| | 17-18-19-20-21-22-23-24-25, ;
E I
1 !

|

| |
1| § 25//8-12-13-14-16-17-18-19-21-22-23-24-
| 25,
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.' -. ¥ 'TJ 26125,
;‘ -  30//6-8-8-10-11-12-13-14-6-16-17-18-19.
; 20-21-22-23-24-25,
- 44/11-2-3-4-5-6-7-8-8-10-11-12-13-14-15.

{ . . 16-17-18-19-20-21-22-23-24-25. ‘

! : t 45/11-2-3-4-5-6-7-8-0-10-12-13-14-15-16

! ! ' 46//1-2-3-4-5-6-7-8-9-14-15,
| i e ' 47/14-5-6
! '- f ! | 56//2-3-4-5-6-7-14-15-16-25,

i ' | 57/11-2-3-4-7-8-9-10-11-12-13-14-15.15-

| ! [ 17-18-19-20-21-22-23-24-25
, ! ! | 58//19-20-21-22-23,
| 1' i | 86//10-11-19-20-21-22,

‘ | , 67/41-2-3-4.-6-7-8-9-10-11-12-13-14-15.

|I  16-17-18-19-20-21.22-23-24.25,

s  68//1-2-34-5-6-7-8-9-10-11-12-13-14.15.
: | 16-17-18-25, !
,f | 691/4-5, !
4 | 81//2-3-4-5-6-7-8-9-13-14-15-16-17-15. j
[ j 24.25, ,;
i | 82/11-2-3-4-6-7-8-9-10-11-12-13-14-15.
(
|

e T

| 16-17-18-19-20-21-22-23-24-25,
8611,
, ,. :  87//3-4-5-6.7-15,
| ,. ! r  31/11-12-18-19-20-21-22-23-24-25.
- ' ! ; | 43011-9-10-11-12-13-18-19-20.21.29.23,
, J f i | 831/10-11-12-18-18-20-21.22
J}Nakora TRaria fswsfa‘ Tias— “ﬁsﬁﬁ&té" T
‘ ' | 54/120-21-22,
jf 56//1-2-3-7-8-9-12-13-14-15-16-17-25,
|

57//6-7-8-9-1 1-12-13-14-15-16-17-18-19-

{
; | | 20-21-22-23,
e G s oo SO
| Amratsar | Ellenabad | Sirsa rﬁzg 1 6//21-22-23-24-25-17-18-19
: r ' ! 181/6-15.

p " | 19//1-2-3-4-6-7-8-9-10-11-12-1314.15.

i _F 16-5-17-18-19-22-23-24-25,

r | i i 20//1-8-9-10-11-12.13-17-18-19.20-21.22.

| | ’ 23-24-25 !

' | 25//1-8-9-10-11-12-13-17-18-19.20-2120-
, | f | 23-24-25, :
: | | 26011-2-3-4-5.6-7-8.9.10.1 1-12-13-14-15.
, ' [ 16-17-18-19-20-22-23-24.25,

- = : | 27/3-4-5-6-15,
.' : ! | 48//3-4-5-6-7-15,

| ' . | 49//1-2-3-4-5-6-7-8-5-10-11-12.13. 14.15.

, | 16-17-18-18-20-21-22.23-04.25 ,
| 50//1-2-3-7-8-3-10-6-11-12.13- 14.15.16.
 17-18-19-20-21-22.23-24-25 .

. [ 81/11-18-20-21-22.23, i

P i i
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" 830121 _
54//4-2-3-4-5-6-7-8-9-10-11-12-13-14-15-
16-17-18-19-20-21-22-23-24-25.
£5//1.2.34-5-5-7-8-9-10-11-12-13-14.15-

' 16-17-18-22-23-24-25
561/3-4-55,

80//4-55, ‘
81//1-2-34-5-6-7-8-9-10-11-13-14-15-16-
| 17-18-19:21-22-23-24-25
[ | B2//1.2-89-10-11-12-13-14-15-16-17-18-
i '| : 19-20-2223-24-25.

' 1 - 834/20-21.

' 84121,

~ . 8§//1-9-10-11-12-13-17-18-19-20-21-22-

l | 23-24-25,

: ' BlI1-2-34-5-6-7-8-9-10-11-12-13-14-15- |

1 16-17-18-19-20-23-24-25,

; ' | ' 8712-3-45-6-7-15-16,

115//4-5%,
116//1-2-3-4-5-6-7-8-9-11-12-13-10-14-
15-16-17-18-19-25,

h | 117//1-2-8-9-10-11-12-20-21,

: i 58//1-2-89-10-11-12-13-14-15-16-17-18-

| 19-20-2324-25

L I RS f ==
| Mojukhera | Elienabad ' Swsa 132 - 11116-1724-25,
! : 2//20-21.
‘ * 9I/1-10-11-12-13-16-17-18-19-20-21-22-
' 23-24-25,
| 10//3-4-56-7-8-12-13-14-15-16-17-18-19-
| 20.21-22-23-24-25.
1 141/4-2-34-5-6-7-8-8-10-11-12-13-14-15-
: © 16-17-18-19-20-22-23-24-25,
1 | 15//1.28-9-10-11-12-13-14-16-17-18-19:
i | _ 20-21-22-23-24-25, i
|
1
]
|

SR ——— \

: 16//19-20-21-22-23-24,
. 21//1-23-6-7-8-9-10-11-12-13-14-15-16-
' 17-18-13-20-21-22-23-24-25,
( 20//10-11-20,
. 361/1-2-34-56-7-8-9-10,
i 32411-2-3-4-5-6-7-8-8-10-11-12-13-14-15-
- 16-17-1819-20-21-22-23-24-25,
' 93//1-2-3-4-5-6-7-8-8-10-11-12-13-14-15
| 16-17-18-19-20-21-22-23-24-25
| 24/1-2-3-4-5-6-7-8-9-10-11-12-13-14-15-
16-17-18 19-20--23-24-25,
13//12-34-5-6-7-8-9-10-15,
 25/14-5%-15
33/14-5,
; i 34//1-2-3-4-5-6-7-8-9.
5123456768 O
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[Pafl Kirpal — Tlenabad T8 T3

|

| |
N e
rShekhukhera ‘!‘Eﬁenabad | Sirsa
r i

[ y [

i

A 55 J < ;
f Rattakhers 1 Elterabad | Sirsa Wtizb‘
! I "

i |
. { !
: !

| e

1
- +

| Kuttabach ~ “TElignsbag™* Sires T
| : : |

41 M27-13-14-17-18—19-20-21-.?:?-?.3-
24
42/11-12-13-14-15-16-17-18-19-20.21.
22-23-24-25 - Y
43/10-11-12-13-14-15-16-17-18-19.20.

- 21-22-23.24-25.

44125,

« 45//5.6-15,
46//1-2-3-4-5-6-7-8-9-10-11-12-13-14.15.
16-17-18-19. A

{ 47TH1-2-3-4-56-7-8-9-10-11-12-13-14.15-

1 16-17-18-19-20. : ;
48// 1- 2-3-4-7-8-9-10-11-12-13-14-17-18.

1 19-20,105

16/21-22:3334, %) 2 [

171/17-18-19-20-2 1-22-23-24-25.

J 18//11-12-13-14-18-17-18- 19-20-21-22.
23-24-25,

[ 19/711-12-13-14-1 5-16-17-18-18-20.21-

| 22-23-24.25, ‘.
20//14-15.16-17-24-25 :

22/11-2-3-4-5-6-8-9.10 11.12-13.14.15
18-20,
‘ 23!!1-2-3-4-5—6—?-8-9-10—1 1-12-13-14-15-
16-17-18-19,
| 240/1-2-3-4-5-6-7.8-9.1 g,
25111-2-3-9-10-11-20,
211’:"4.-5-5-?-14—15-16-1?.
24111 1-12-13—14-15-T6-1?-1&19—20—22-
| 23-24-25

| 2/116-17-24-25.98.23-19.22.20.01

| 1!116-1?-24-25,

| 31121-22,
t19011-12-18-18-20-21-22.23.

: 201:'11-12—‘!3—1445-16‘17-18-19~20-21-
| 22-23-24 25,

$ 21/1-2-3-6-7-8-9-10-11.12-13.14.15. 16
. 17-18,

' 22//3-4-5.5,

: 'ffaﬁ'm--r1'-”13?-13-14_1'6-1?-13#9-21-23.

| 24.25,

- 1901-2-3-6-7-8-9-1016-17.24.25
36//1-2-5-6-7-8-9-10-12-13-14-15.20.27.

| 22-23-24.25.

37H1-2-3-4-56-7-8-3-10-11-12-13. 16,1 7.
18-19-21.22-23.24.25
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Aot 13,

i8//1-2-3-4-6-15-18-19-20-21-22-23-24-

'5.7-8-0-10-14,

' 9//9-10-11 12-13:14-15-16-17-18-18-20-

. "1-25, ;

' iON1-2-3-4-5-6-7-8-10-11-12-14-15-17-

. 8-18-20-21-22-23-24-25,

'\ 50/1-2-3-4-5-6-7-8-0-10-13-14-15-16,

i 514/1-2-3-4-5-6-7,

. 52H1-2-3-4-5,

L 53011-2-3-4-5,

| 64//4-5,

| "9//3-4-5-8-7,

| 101 -2-3-4-5-8-8-10-11-12-13-14-15-18-

| 7-18-19-25,

81//1-2-3-4-5-6-7-8-9-10-11-12-13-14-15-
"6-17-18-19-20-21-22-23-24-25,

| B20/1-2-3-4-5-6-7-11-12-13-14-16-17-18-
"9.20-21-22-23-24-25,

B3/1-2-34-5-6-7-8-9-10-11-12-13-14-15-

I " B-17-19-20-21-22-23-24,

u5in,

{6//1-2-34-5-26,

7075, :

| 2011-2-3-4-5-6-7,

«Qi119-20-21-22-23,

05/121-22-23-24-25,

«71(21-22-23-24-25,

cBIM10-11-12-17-18-19-20-22-23.24-25

£4/110-11-19-20-21-22,

73-24-25-7,

a4,

[ 16025,
171/3-4-5-6-7-8--12-13-14-15-16-17-18-

19-20-21-22-23-24-25,

18/1-2-3-4-5-6-7-8-9-10-11-12-13-14-15-

16-17-18-19-20-21-22-23-24-25,

"91/1-3-4-6-7-8-9-10-11-12-13-14-15-15-

17-18-19-20-21-22-23.24-25,

<0/(6-7-8-9-10-11-12.13-14-15.16-17-18-

| ©920-21-22-23-24,

| £9/110-11-12-13-14-15-16-17-18-19-20-

| £1-22-23-24-25,

{ £0/11-2-3-6-7-8-9-10-11-12 13-14-15-16-

| 17-18-18-20-21-22-23-24-25,

| £ 10/1-2-3.4-5-6-7-8-9-10-11-12-13-14. 15.

|

*8-17-18-19-20-23-24-25,
<201-2-3-4-5-6-7-8-9-10-1¢-15-16
| 1301-2-3-4-5

*5//4-5-1-2-8-9-10-12-13-14-15-16-17-18- |

i
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ania | Rania iSirsa
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|

X 55 | TR s
Firozabad | Rania : Sirsa

- I - - = -
" 38112425,

' 34//1-2-3
35/11-2-3-4-5,
44//1.2-3-4-5
46//1-2-3-4-5-6-7-8-9-10-13-14-15
460/1-2-3-4-5-6-7 8-9-10-11.12 31447
~ 18-19 '
© 4811-10.
47111-2-3-4-5-6-7-8-9-10-13-14-15
271121-22-23-24.
- 28//18-19-20-21.22.23-24-25,
" 211 1?-1&19-20-21-22-23-24-25.

755825,
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13/1-13/2-14-15-16/1-16/2-17- 18/1-18/2-
1 18-20-21/1-21/2-22-23-24-25/1-25/2
| 10045-6-7/1-2-8-11-12-13/1-13/2-14.15.
| 16-17-18/1-18/2-19/1-19/2-20/-20/2-21-
. 2211:22/2-23-24/1-24/2-25
| 11083-4-5/1-5/2-6-7-8-13-14-15-10/1-
! 10/2-17-18-19-20-21-22-23/1-2312-24/1 -
ey 2422511-252
| 7/56-15-16-35.17 24
' 6//12-3-4-5-6-7-8-9-10-11-12-13-14-15-
! 16-17-18-19-20-21-22-23-24.25,
rBIIS-@15-16-25.
|

9/11-2-3-4-5-6-7-8-9-10-11-12-13-14-15-

16-17-18-19-20-21-22-23-24-25,

! 14//1-2-3-4-5-6-7-8-9-10-11-12-13-14-15-
18-18-20-21.22-23,

{ 17//56-15-16-25,

i‘ 18//12-3-4-5-6-7-8-9-10-11-12-13-14-15.
16-17-18-19-20-21-22-23-24.25

 26//1-2-3-4-5-6-7-8-8-10-11- 12 13.14-15-

| 16-17-18-19-20-21-22-23-24. 25

| 27//4-5-6-7-14-15-16-17-24.25

' 28//4-5-6-7-14-15-16-17-23-24 25,

{ 29//1-2-3-8-9-10-11-12-13-18-19.20.21.

| 22-23,

 44//34-5-6-7-8-13-14-15-16-17-18-23-24-

f 2511

- 25//7-6-10-11-12-13-14-15.16-17-18.16.

1 20-21-22-23-24.25, :

| 26//34-5-6-7-8-13-14-15-16-1718.23.24.

| 26-1-28-10-11-12-19.20-21.25

44//3-45-6-7-8-13-14.15-16.17.18-23.24

| 25-1-29-10- 11-12- 19.20-21.22

! 45//1-2-3-4-6-7-8-9-10-11-12-13-14 15-

- 17-18-18-20-21 23,

46111-2-810- 11 20 :
'47U1-2-34-5 6-7-8-9-10-11-12-13 1¢ 15 .
- 16-17-1819-20-21-22-23-24.25.
48//23-24-25-16-17-18-13-14-15.5.6.
S9/(4-5-6-7-13-14-15.16-17.18-22 23 24
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: Ay 15-16—1?-18-19-20~21~22-23-24-25.
; : )  156//4-5-6-7-14-15.15
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} ,' | ] 15_16-17-18-19-20-21-22-23-24-25.
;  170116-17-23-24.25
| J [ 18//20-21,
r : t 26//15-16 25
2106-11-12.13-14.15.16.17.18.1¢ 20-
: 1 21.22-23.24 25,
' 2111112 13 17-18-19 20.21-27. 5

— i — it b —— e 5 L s
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1
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| 50//1-2-3-4-5-6-7-8-98-10-11-12-13-14- '»

| 45.16-17-18-19-20-21-22-23-24-25,
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| §2114-5-6-7-14-15,
| 46/1 .2.3-4.5-6-7-8-9-10-11-12-13-14-
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1 15-16-17-18-19-20-21-22-23-9435

| 32//1-2-3-4-5-6-7-8-9-10-1 1-12-13-14-

» 15-16-17-18-19-20-21 22.23-24-25

 33//1-2-3-4-5-6-7-8-9-10-11-12-13-14- |

| 15-16-17-18-19-20-21-22-23.24-25.

| 34//1.2-3-4-5-6-7-8-9-10-11-12.13.14.*
 15-16-17-18-19-20-21-22-23-24-25.

t 35//5-6-15,

| 36/2-3-4-5-6-7-8-9-13-14-15-16.17.

) 18-23-24-25,

| 371-2-3-4-5-6-7-8-9-10-11-12-13. 14-

l 15-16-17-18-19-20-21-22-23-24-25.
9283,

38//1-10-11-12-14-15-16-17-18-1 8-20-

| 22-23-24-25-26-189-95,

; 39//1-2-3-4-5-6-7-8-9-10-11-12-20-21.

96.97,
| 46/1-2-34.5.7.8.9.10-11-12.13.10.
120-21,
| 47111-2-3-4-5.6-7-8-9-10-11-12-13.14.
| 15-16-17-18-19-20-21-22-23-24.25.

04,
| 48114-56-7-15-16.25,
| 49//12-3-4-5-6.7-8-9-12-13-14-18.
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| 20-22-23-24, f
; 23//8-9-12-13-14-18-21-22
{ 40//6-15-16-24, '
141411, ;
| 42//36-7-8-15, |
{ 45//4-5-6-7-8-9-13-14-15-16-17.18-19.
f22-2324. ,'
| 62//2-34-7-8-9-13-14-15-16-17.18.22.
| 23-24.25, -
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| 20-21-22-23-24-25,
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, 18-19.20-21-22.23-24.25,
58//15-16-17-18-21-22-23-24.25.
|84/1-2-34.7.8-0-10-11-12-13.20,
| 65//1-2-3-4-5-6-7-8-9-10-11-12.43.14
i 15—15—1?-18—19-20. !
166//1-2-3-4-56-7-8-9-10-11-12-13.14. :
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By order of Governor of Haryana.

JAGPAL SINGH,

Executive Engineer,
Ghaggar Water Services Division, Sirva,

30007-—C 5 — H.G.P, Chd.
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IRRIGATION AND WATER RESOURCES DEPARTMENT
The 25th October, 2013

No. 7668/1 L.—Whereas, it appears to the State Government that the injury 0 following land or the public health
or public convenience has arisen or may arise from the obstruction of river, stream i.c. Pinjora Drain,

Now, therefore, in exercise of powers conferred by Section 45 of Haryana Canal and Drainage Act, 1974

(29 vt 1974), the Governor of Haryana hereby prohibit the formation of any obstruction of the river. stream by any way
within the limits as specified in the schedule given below :—

SCHEDULE
Villuge Hadbast Killa No. Sub Tehsil District
: No. 5
I 2 3 4 5
Garhi 438 336, 339, 338, 341, 340, 346, 300, 299, 303, 298, Mustafabad  Yamuna Nagar
Gosain

304, 290, 288, 286, 284, 285, 283, 282, 278, 277.
276, 275, 273, 274, 270, 271, 263, 267, 264, 268,
262, 72, 244, 85, 73, 84, 74, 75,83, §2, 81 and 93

i

By ke order of Governor of Hary;mal

RAJESH KUMAR CHOPRA,
Executive Engineer,
Water Services Division, Jagadhr:. '
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TRRIGATION DEPARTMENT
The 4th April, 2014

No. 217020V~ Whereas, it #ppears (o the State Government that the injury to following land or the public
health or public convenience has arisea or may ariss from the obstruction of river, stream i.e. Dholra Drain. :

Now, therefore, in exercise of powers conferred by Section 45 of Haryana Canal and Drainage Act, 1974 (29 of
1974), the Governor of Haryana hcmhg prohibit the formation of any obstruction of the ri ver, stream by any way within
the limits as specified in the schedule given below:—

Schedule
Sr.  Village  Hadbast  Rectangle No/Kills No. Tehsil District
Nao.
I 2 3 4 : 6
| Dholra i8 4T 9.12,13, 17, 18, 24, 25 Radaur Yamuna Nagar
48 35
49 1.9,10, 11, 12,13, 17, 18, 19, 23,24,25
1 Bl
2 Patli 231 .5 " Radaue ‘_ Yam: m.Nagar
s B Sangipur 624 & 625 Radaur Yamuna Nagar.
4, Khurdban 4 67,14, 15,16, 17.24.25 Radaur Yamuna Nagar

£2  45,7.8 K. 1213

11 M, 15, 16,17, 18,23, 24
19 258911127
20 15,16, 17,23.24

22 283 @

By the order of Governor of Haryana

RAJESH KUMAR CHOPRA.,
Exccutive Engineer,
Water Services Division. Jagadhri.
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3B 10, 1, 112, 20, 21

40 1, 101, ORI, 132, 202, 2141, 242
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IRRIGATION DEPART MENT
The 4th Apsil, 2014
No. 214312{Mm‘15. ! appears 10 the State Government that the injury to following land or the public
nealth or public convénience has arisen or may arise from the obstruction of fiver, stream r.e. Thaska Drain.

Now, therefore, in exescise of powers conferred by Section 45 of Haryana Canz} and Drainage Act, 1974 (29 of
1974), the Governor of Haryana hereby prohibit the formation of any obstruction of the river, stream by any way within
the limits as specified in the schedule given below:—

. Schedule
Sr.  Village Hadbast Killa No. Sub Tehsil  District
No. No.
l 2 3 4 5 6
| Thaska i8 20 4,56/, 6/2,7. 14,15, 16, 17, 24, 25 Radayr Yamuna Nagar

26 4/1,412,5,6,7.8.9, 102, 11, 1211,
1272, 13, 14, 1S, 20/1, 2072, 21

35 11,110,141, 1122, 20, 21
40 1101, 102, 100, 1172 2002, 2101 242

By the order of Governor of Haryana

RAJESH KUMAR CHOPRA.
Executive Engineer,

Watcr Services Division. lagadhri.
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HARYANA GOVERNMENT
IRRIGATION DEPARTMENT
Notification

The 14th September, 2015

No. 6843/1L. —Whereas it appears 10 the St
health or public convenience bag arisen or may arise from the phstruction of river- stream i.e. River Yamuna.

Now- therefore- in exescise of po
(29 of 1974)- the Governor, of Haryana

hereby prohibit the formation of any

wers conferred by Section 45 of Haryand Canal and Drainage ACt
phstruction of the river- stream by any

injury 1o following land ot the public

1974

way within the limits as specified in the schedule given below=—
SCHEDULE
T T - L= -
Sr| Village |Tehsil District |Rect- Hadbast| Killa N

Noj angle{ No. P :.
No. i _..__-———--~|‘
1 2 3 4 S L:ﬁ _ ;T S S
2 | 1 |18-19-22-23-24-25 '

1. |Kalesar  |Chhachrauli Yamuna

{
|

]

N
»__{ 3 11-19-20-21:22-23 3
| 4 3.4.5-6-7- 8 12-13-14-15-16-17-1%- 19- 22-23-24-25 |
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HARYANA GOVERNMENT
IRRIGATION DEPARTMENT
Notification

The 14th September, 2013

No. 6843/1L.—Whereas it appears o the

health or public convenience hag arisen of

Now- therefore- in exercise of pow

State Government that the injury 10 following land or the public

may arise from the obstruction of river- stream ce. River Yamuna.

ers conferted by Section 45 of Haryana Canal
(29 of 1974)- the Governor, of Haryana hereby prohibit the formation of any obstruction of the river- §

and Drainage Act, 1974
weam by any

way within the limils as specified in the schedule given below:—
SCHEDULE
— e - — : —
Srl Village |Tehsil District [Rect-|Hadbast] Killa N
Mo anglel No. b !
No. £ _i
i1 g 3 i ls i 7 gl
1 1
| |Katessr |{Chbachrauti [Yamupa| 2 | 1 {18-19-22-23:24-25
Nagar N
43 11-19-20-21-22-23 ﬁ \l
4 34567 8 12-13-14-15-16-17-18-19- 22-23-24-25 e
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HARYANA GOVERNMENT
[RRIGATION AND WATER RESOURCES DEPARTMENT
Notification
The 19th April, 2017

No. 3114/11-L.— Whereas, it appears 10 the State Government that an injury to following land or the public
health or public convenicnce has arisen or may arise from the obstructions of river stream or drainage channel and
therefore, in exercise of powers conferred by Section 45 of the Haryana Canal & Drainage Act, 1974 (19 of 1974). the

Governor of Haryana hereby prohibit the formation of any obstruction of the river, stream or drainage channel by any
way, within the limit as specified in the schedule given below:-

Schedule
Village | Tehsil | District | Hadbast Rect. No./Killa No.
No.
1 2 3 4 5
Babyal Ambala | Ambala 63 2441, 2153
26// 5,6,14,15,16,17,23,24.25
(112,113,114)
3471 3.4.57.8/1,13/2,14,18/1,19/1,21/2,22/2.23
35/ 12,2,3
49/ 2512
50//9,10/2,11/2,12,20/2.21
51//1,10,11
524/ 5/2,6,7/1,14/2,15,16,17/1
147
| Sarsehri | Ambala | Ambala 64 1//16,24.25
| 7.’#4,5‘6,7.8,13.14.15,16.I7.13.19.22,23,24,25
8//6,15.16,17,24,25
9/11.2.3.4.56,7.89.10.11,12,13,14/1,17/5 18,19,20,21,22,23
17/1,2.301,8/1.10,11,19/3.20.2 1/ 1,26.27,28
18//34.5.6,7.8,12,13,14,15,16,1 7,18,19.20,21,22,23,24.25
lL)HI,2,3,4,5.6;*3.7,8.9.10,11.12.!3‘14.-’1.15!1.‘. 73.18/3,19
20011 '

b1 0O

e e

|

1 i
T 45,4648 2

FRampur Ambala | Ambala 100 1//11,18,19,20,21,22.23/1 |

[ 2/M,2.3/1,9,10,11,12,19,20.21,22 )

8//11,12,19.20.21.22 |

9//15,16,17.23,24,25

10/1.2

11/129,12,19,20.21,22

17112

109,22,23

Khoikipur | Ambala Ambala 101 17232425

| 221

' 3//1,2.9.10,11

a A132.4.5,6.7.8/2.00 12/2,13,14,15,16,17,18,19/1,19/2,22/2.23.24 |

6//25/2 (Min)

7233.4.8.9/1,11/2 (Min),12,19,20 (Min), 21,22

8//10,11.20,21 |

9//1,10,11,20/2

10//6.7,89.10,11,12,13,14.15,16,17,18,19,20,21.22,23,24,25/1.26 |

11/71.6.7.8.10,12,13,14,15,16,17,18,19,22,23,24,25.26 %

10 10 4

A =

s 1277571 (Min). 5/2,6 14 (Min), 15.16.17/1 (Min), 25,34,35,36

13/74.5,1
14711,2,3,4.5.6,7,8.,10.11,12,13,14,15,16,17.18,19,20,21.22.23.24
26.27,28.29
15/1,2.3,4.5/1,172,8.9,10,11,27,28,29,30.31,32,33,34,35,36 “
1943
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| Village | Tehsil | Disirici { Hadbast Rect. No./Killa No,

._ } | No.

| 1 4 5

220/%,2,3.4,5.6.7.8.9.10.1 1,12,13,14,15,16

#1,2,3.4,5,6,7,8.9.10,11,12 1 3,14,15,16,17,18, 19.2021.22 23 24,
25,26,27,28,29.30 31 ,32.33,34.3535.37.33.39,40,4 1,42,43,44.45 46,
47,48.49,50.51 +32,53,54,55,56,57.5 8,59,60,6 1,62,63,64.65,66,67,68,
69,70,71,72,73,74,75.76 :

102 124/20.21,22

!3/:‘7,8,9.’!,1212,!3,l4,16.17,la, 19/1,
19/22,3,4,56,7.89,12, 13,14,15,16.1

22/2,23.24,25‘2?,33.34'
7,18,22.23 24 25 37 \28,29,33

34,35,36,37,40
20/11.2,3,8.9,10.11,12.13,14,15/1.1773]1 8,19,20,21,23.33 34/i
| 26,27.28.29.30,31 33

| 24/11.2.3/1,9.10, 26,2728 .
| 25//1/2,234,5,6789.10.1 L12,13,14,17,19,20,21.22 26,77 35,39,

30,31,32
26//6/2,15/2,16,17/1 25

_ 125/11,234.56.789,10.11,12.13.14 b
; ; = 126//1.234.56,7.89.10.11,12.13.14.13
VINOD KUMAR KAMBO),
Sup&rinlcnding Engineer,
5YL Water Services Circle,
Ambala,

53239—CS—HGP. Chd
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HARYANA GOVERNMENT
IRRIGATION & WATER RECOURSES DEPARTMENT
Notification
The 12th December, 2018

Ambdla vide notification No. 3 14/11-L, dated 19.04 2017 in which the land given below in table and faliing under
category of residentialicommercial in Development Plan2025 AD of Town & Country Planning Department, Ambala
was also notified. Therefore, Governor of Haryana in excreise of powers conferred under Section-64 of Haryana
Canal & Drainage Act 1974 (29 of 1974) excluds from Section 45, the land as specified in the schedule given

SCHEDULE

; [ Tehsil | District | Hadbast Na.| Rectangle No, ! Killa No. ‘(
J |
Ambala l Ambala | 100 13 . 9.12,19.20.21 22
7 1.2 ‘
[ | 23 (min) East South |
2 | Sarsehri Ambala | Ambaia | 64 - ; 4671 4[
'3 | Khaikipor | Ambaic Ambala | 101 3 10.11,20,21
9 110,171,202 _ —f
10 6,7,8,9,12.13,14,15,16.17,18,19.32 33
| == 24.95/1 36 s |
15 < 24,3.4.5/1,7/2,8.9,10,11,27 38,39.30.31 |
f 32,33.34,35.36
22 3:'min),4(min),5.0{mi.n),?|min}.l1.12, .
13,14,15,16
] 4,5.6,7,8,9,10,11,121314.15.2930, |
i 31,32,33.34,35,36,17,38,50.51 52 53,
| ‘ 54,55,56,57.58

(5 )
Superintending Engineer,
SYL Water Services Circle,
Ambala.
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